
Ora! Answer. MARCH 17, 1960 Ora! Answers 

·~'limllT'Ii~~~ I 

Wio ~ : <fll: <ft 'ifi:l'~ " iffiT~r 
~ ~f'!;..mrl!T'Ii~~~mIW 
~ ... n:ur 1J:'!trcr~r ~ ~ f.r. 'I;iTf~ W 

~ " "l9' 0fTrfi '!ir ~'I' ~'~..,;r;r ~ ~, 
~) ~ ~'mr 1f.i''Ii" " q1~ ~ ;;r~ 
'if om ;;r~'1'r !ll'h: q'To t:t- it 0 f StIli-
ik;i;f.mt~~'f.~r~;;r ~ ~ 
.Tflim I 

SlIrl Venkatasubbalah: May I know 
whether Government will extend the 
same facilities to other States also 
where there are a large number of 
tribal people-I mean the giving of 
free community radio sets. 

Dr. Keskar: The scheme of having 
free community radio sets is operat-
Ing for tribal and backward areas 

.today. 
Mr. Speaker: All over the country? 
Dr. Keskar: Yes, Sir. 

Mismanaged Tea GardeDS 
*914. Shri P. C. Borooah: Will the 

. Minister of Commeree and Industl'7 
be pkased to slate: 

(a) wh<:ther Government are going 
to sponsor a Bill for taking over the 
mismanag'.:!d toea gardens; 

(b) whether the Industry Minis-
ter of Assam had made any suggestion 
to the Central Government on the 
above issue; and 

(c) it so, the steps taken in the 
matter? 

The Deputy Minister of Commeree 
and Industry (Shrl Satlsh Chandra): 
(a) to (c). Sometime back the Assam 
Government drew the attention of 
the Government' of India to a few 
cases of closure or threatened closure 
of sma'll tea estates in Assam either 
due to financial difficulties, neglect 
or mismanagement and suggested 
that the Central Government may 
consider the desirability of assuming 
powers similar to thrse contained in 
the Industri~s (Development and Re-
gulation) Act, 1951 for dealing with 
such cases. No final decision has so 
'far been taken. 

Shri P. C. Borooah: What are the 
criteria of these mismanaged gar-
-dens? 

Shrl Salish Chandra: There are no 
fixed criteria. It was brought to our 
no lice by the Assam Government that 
some gardens were closed down and 
some others were likely to close down. 
So, we consulted the Tea Board and 
the Tea Board deputed the Director 
of tea development t'O visit these gar-
dens and he submitted a report. There 
are different problems in different 
gardens. In some the management i. 
not proper and in some others the 
machinery is obsolete. He has made 
some recommendations and the Tea 
Board wi1l have discussions with each 
proprietor. 

Shrl P. C. Borooah: May I know 
the number of tea gardens at present 
in the country and the number of tea 
gardens which have been closed? 

Shrl Satlsh Chandra: The number 
of gardens which were visited by the 
director of tea development was 18. 
But all of them are not closed down 
and the position is always fiuid. Some 
gardens closed down but reopen after 
two or three months. Therefore, it 
is difficult to say how many are 
closed down at the present moment. 
But eighteen gardens have been visit-
ed by him. 

Pandlt J. P. Jyotlshl: Looking to 
the loss that the country is put to 
because at the mismanagement, would 
it not be advisable to take some 
immediate steps? 

Shrl Satlsh Chandra: The problem 
is really small. The 18 gardens which 
I have mentioned are not always 
c10sed down and there are 7,000 tea 
gardens in the country. The number 
is very insignificant to require a 
general solution ot this problem and 
so each case will have to be dealt 
with on individual basis. 

Shrl Hem Raj: What is the area 
that is covered by these 18 gardens? 

Shri Satlsh Chandra: I have not 
got the figure. I have got. a list of 
these gardens and the area of each 
garden. I can give it to the han. 
Member after the Question Hour is 
over and he can total up. 
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Mr. Speaker: The idea is to know 
the percentage compared to the total. 

Shri Satlsh Chandra: It is a very 
small percentage but will have to be 
·calculated. 

Shrl P. C. Eo~co,.,,: May I know if 
the working group on tea has made 

',any recommendation that there should 
be some sort of legis1ation? 

Shrl Satlsh Chandra: The matter 
·of legislation is under consideration 
and the Government has not come to 
.ant firm conclusion so far. So, the 
·question is hypothetical. 

Shri Hem Barua: Is it a fact that 
sometime back the Union Govern-
:rr. _'n~ ~ugg~s!c~ to the AS~!!m Govern-
ment to undertake legislation so as 
to bring the uneconomic tea gardens 
under the management of the Gov-
ernment and if so, at what stage does 
this "roposal now stand? 

The Minister of Commerce and In-
'dustr" (Shrl Lal Bahadur Shastri): It 
is the other way round. In fact it is 
the Assam Government which has 
suggest.ed that either the State Gov-
.ernment or the Central Government 
should undertake some legislation. 
We had a discussion with the Chief 
Minister and the concerned Minister 
·of Assam and they also came to the 
conclusion that if legislation has to 
be made, the Central Government 
shou'ld take the responsibility. We 
have consulted the other State Gov-
ernments concerned. It is not only 
the Assam Government but there are 
other States which are concerned and 
it is somewhat surprising that other 
'State Governments have not taken 
any interest in this. We have not 
received even replies from some of 
the State Governments. In the cir-
cumstances, the matter is still pend-
'ing. But only a week back, I have 
written to the Industry Minister of 
Assam Government that as they are 
coming here in connection with the 
National Dcvelopment Council meet-
ing, I would be glad to discuss with 
them further. 

Shrl P. C. Borooah: May I know 
whether there are any instances In 

Assam of 'closure on account of mla-
management. 

Shri Satlsh Chandra: There are lIar-
dens which are either closed or not 
working satisfactorily due to mis-
management. For instance. the Direc-
tor cf t<a dcvcloprnont vis:t~d a 
tea estate and he recommended that 
they should appoint a manager with 
plantation experience and not an 
amateur picked up from anywhere. 
Obviously, the manager at the tea 
p1antation is a friend Dr a relotion of 
the proprietor and does not know 
much about tea. 

Unemployment 

+ r Shrl S. M. Banerjee: 
·915. i Shrl p. C. Borooah: 

L Shrl Hem Baraa: 
Will the Minister of Labour and 

Employment be pleas~d to state: 
(a) whether his attention has been 

drawn to a press news to the effect 
the number of registered unemploy-
ed has gone upto l.4 million recent-
ly; 

(b) whether this figure is consider-
ed the highest since World War II; 

(c) if so, the reasons for this 
abnormal increase; 

(d) the steps taken by Govern-
ment to ease the situation? 

The Deputy Minister of Labour 
(Shri Abld All): (a) Yes. 

(b) Yes. 

ee) The reasons include an increase 
in the number of Exchanges, their 
greater use by employment-seekers, 
migration from rural to urban areas 
and population growth. 

(d) Various development schemes 
under the Five Year Plan. are creat-
ing emp10yment opportunities. To 
ease the situation arising from tempo-
rary surpluses of personnel due to 
the completion of the projects. special 
machinery has been set up for their 
development in new project •. 




